Special budget allocation for tribals
1682. SHRI KALRAJ MISHRA: Will the Minister of TRIBAL AFFAIRS be pleased to state:

(a) whether it is a fact that the budget allocation for tribals during the preceding years has

not been in accordance with tribal sub plan guidelines;
(b) if so, the reasons therefor;
(c) whether the Ministry has plan for any Debt Waiver Scheme for the tribals; and
(d) whether there is any special budget for MGNREGA on forest land occupied by tribals ?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI MAHADEV S.
KHANDELA): (a) and (b) Budget allocation for tribals during preceding years in the Central
Government Ministries/Departments and some of the States has not been in accordance with the
guidelines of the Planning Commission. Based on the recommendations of the Task force
constituted for the purpose of re-visiting the guidelines, Planning Commission, therefore, revised the
guidelines for TSP applicable for Central Government Ministries/Departments, and this would be

applicable from 2011-12. The said Task Force is re-visiting the guidelines for the States also.
(c) and (d) No, Sir.
Post matric scholarships for STs

1683. SHRI TARUN VIJAY: Will the Minister of TRIBAL AFFAIRS be pleased to state the Post
Matric Scholarship (PMS) scheme, to promote higher education among STs under the Scheme,
total amount spent and the number of students benefited, the details thereof, State-wise from 2007

to 20117

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI MAHADEV S.
KHANDELA): The State-wise details of total amount released and the number of students benefited

from 2007 to 2011 is given in the Statement.
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Statement

State-wise releases of grant-in-aid and number of beneficiaries under the scheme of post
matric scholarships for STs from 2007-08 to2010-11.

(Rs. in lakh)
8. No. Name of State/UT 2007-08 2008-02 2009-10 2010-11

Amaunt Beneficiaries Amaount Beneficiaries Amount Anticipated Amount Anticipated

Beneficiaries Beneficiaries
il Andhra Pradesh 2284.39 147323 1662.13 183974 2919.27 213620 20036.25 213765
2 Arunachal Pradesh 0.00 0 0.00 0 0.00000 0 2353 1
3 Agsam 1857.14 49917 1696.18 64G62 251012 70149 2881.26 79744
4 Bihar 0.00 1334 170.00 4550 0.00 0 0 0
b Chhattisgarh 130.24 65630 160.28 72160 375.95 82995 1253.96 93766
& Goa 13.80 583 18.96 95 54.26 6% 201 1500
7 Gujarat SNE 107895 387.36 122843 3046.63 134911 5116.09 142521
8 Himachal Pradesh 59.72 1866 10.00 2271 0.00 2358 113.99 2675
% Jammu & Kashmir 43.44 65252 0.00 10077 0.00 10182 0.00 10190
10 Jharkhand 107.97 18470 1058.48 25163 1267.00 27712 1855.54 35786
n Karnataka 456.87 42678 1083.97 49152 1863.63 76069 3163.59 78578
12 Kerala 29.79 8472 298.03 2173 284.40 10636 457.08 122710
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13 Madchya Pradesh 583.41 72458 1228.18 89223 3236.50 105369 2026.23 106728
14 Maharashtra 216556 ey} 2500.00 126384 1260.00 134875 562767 160862
% Manipur 1438.78 36297 19212.68 39123 2163.28 42381 2450.01 466712
% Meghalaya 2435.72 48170 1342.12 52585 1006.57 58283 2717.23 &4110
7 Mizoram 1370.20 37550 1421.18 33758 167126 37873 1633.93 39770
18 Nagaland 1623.50 32013 146727 35606 1866.77 37878 1208.44 41888
@ Crigsa 95.97 444691 461.75 48802 566,79 52706 1104.03 50476
20 Rajasthan A578.62 148148 4664 00 76124 B61.31 123813 800.00 182495
21 Sikkim 25.63 34 25.13 819 37.88 2001 56.41 2206
22 Tamil Nadu 4.76 3182 2.50 4241 72.34 4241 112.71 4580
23 Tripura 294,89 12870 433.19 14892 £38.26 17828 380.40 16744
24 Uttar Pradesh 7.50 5519 0.00 8144 0.00 4920 0.00 0.00
25 Uttrakhand 32.35 15864 230,52 15127 188.98 16639 531.69 18002
26 \West Bengal 44,79 17637 389.28 42624 603.80 33425 302.00 33425
27 AN, lslands 4.45 430 3.00 441 0.00 669 2.15 68
28 Daman & Diu 0.00 127 0.14 164 1.73 27 0.85 0

TOTAL 20003.45 1041123 22586.31 1267337 27086.73 1374354 56602.99 1459654
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